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“Kashmir”

3123. DR. KARAN SINGH: Will
the Minister of EXTERNAL AFFAIRS
be pleased to state:

{a) whether he has seen the state-
ment of Shelkh Mohammad Abdullah,
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Chief Minister of Jammu & Kashmir
that the Kashmir question was not
settled but only frozen; and

(by 1t so, the reaction of the Gov-
ernment of India to thig statement?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI S. KUNDU): (a) Yes, Sir.

(b) Government of India’s position
on Kashmur is well-known. The whole
of Jammu & Kashmir is Constitution-
ally and legally is an integral part of
India.

Complaints from Janpath Telephone
Exchange

8124. SHRI D. G. GAWAI- Will the
Minister of COMMUNICATIONS be
pleased to state:

(a) whether must of the complaints
received 1n the Janpath Telephone
Exchange are from DILZ area multi-
storey flats;

(b) if so, the percentage of com-
plaints received from this area to
other complaints;

(c) the main reasons therefor; and

(d) the steps taken or proposed to
be taken to solve the problems of the
people of this area regarding poor
functioning of telephone on a perma-
nent basis?

THE MINISTER OF STATE IN THE
MINISTRY OF COMMUNICATIONS
(SHRT NARHARI PRASAD SUKH-
DEO SAI): (a) to (¢). No, Sir. The
percentage of complaints received
daily from DIZ areas subscribers to
the total complaints works out to
approximately 4 to 5 per cent How-
ever, due to large scale construction
work going on around D Block there
were two cases nf cable faults which
affected some telephones once in Jan-
uary 1978 and second time in Febru~
ary 1978

(b) Patrolling has been set up
to watch that the construction parties
working in that area do not cause
any damage to telephone cables.





